INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF A BENCH FOR 01-SEPTEMBER-2025 (MONDAY)

CISCO WEBEX MEETING NUMBER: 2641 249 7680 PASSWORD: CR02

BEFORE HON'BLE SANJAY GARG, JUDICIAL MEMBER
AND HON'BLE MAKARAND VASANT MAHADEOKAR, ACCOUNTANT MEMBER

IN COURT ROOM 2

Srl

Appeal Number

Assmt.
Year

Assessee Name

Remarks

IT(SS)A
46/AHD/2018

2013-14

[A] SHRI KALPESH KANTILAL PATEL

TT(SS)A
52/AHD/2018

2013-14

[D] SHRI KALPESH KANTILAL PATEL

ITA 486/AHD/2018

2014-15

[A] SHRI KALPESH KANTILAL PATEL

ITA 545/AHD/2025

2020-21

[A] RINKI SHASHIKANT GANDHI (E-FILING)

ITA 546/AHD/2025

2021-22

[A] RINKI SHASHIKANT GANDHI (E-FILING)

ITA 550/AHD/2025

2020-21

[A] RAJESH KUMAR MISHRA
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INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF A BENCH FOR 02-SEPTEMBER-2025 (TUESDAY)

BEFORE HON'BLE SANJAY GARG, JUDICIAL MEMBER
AND HON'BLE NARENDRA PRASAD SINHA, ACCOUNTANT MEMBER

IN COURT ROOM 2

CISCO WEBEX MEETING NUMBER: 2641 249 7680 PASSWORD: CR02

Assmt.

Year Assessee Name Remarks

Sr

Appeal Number

1 |ITA 868/AHD/2025| 2015-16 |[A] SCARLET TRADELINK PRIVATE LIMITED

2 |ITA 869/AHD/2025| 2016-17 |[A] SCARLET TRADELINK PRIVATE LIMITED

3 |ITA 992/AHD/2025( 2016-17 |[A] GUJARAT STATE PETRONET LIMITED

ITA
4 1001/AHD/2025 2013-14 | [A] PARVINDAR INDAR SINGH
ITA
5 1002/AHD/2025 2013-14 | [A] PARVINDAR INDAR SINGH
6 ITA 2021-22 [A] ARVIND ADVANCED MATERIALS LIMITED (FORMERLY
1015/AHD/2025 KNOWN AS ARVIND TRUE BLUE LIMITED)
ITA
7 1083/AHD/2025 NA [A] NIRAKAR TRUST
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INCOME TAX A_PPELLA;TE TRIBUNAL, AHMEDABAD

CAUSE LIST OF A BENCH FOR 03-SEPTEMBER-2025 (WEDNESDAY)

BEFORE HON'BLE SANJAY GARG, JUDICIAL MEMBER
AND HON'BLE NARENDRA PRASAD SINHA, ACCOUNTANT MEMBER

IN COURT ROOM 2

CISCO WEBEX MEETING NUMBER: 2641 249 7680 PASSWORD: CR02

Appeal Number A;:':rt' Assessee Name Remarks

Sr

1 [ITA 754/AHD/2025| 2018-19 |[A] SAVVY INFRASTRUCTURE PRIVATE LIMITED

2 |ITA 892/AHD/2025| 2015-16 |[D] UNICORN PACKAGING LLP

3 |ITA 893/AHD/2025| 2016-17 |[D] UNICORN PACKAGING LLP

4 [ITA 894/AHD/2025| 2016-17 |[D] UNICORN PACKAGING LLP

5 |ITA 835/AHD/2025| 2016-17 [[D] UNICORN PACKAGING PRIVATE LIMITED

6 |[ITA 896/AHD/2025| 2017-18 |[D] UNICORN PACKAGING LLP

7 |ITA 897/AHD/2025| 2018-19 |[D] UNICORN PACKAGING LLP

8 |ITA 898/AHD/2025| 2020-21 |[D] UNICORN PACKAGING LLP

9 |ITA 928/AHD/2025| 2017-18 |[A] KALPANABEN VADILAL SHAH

ITA

10 1220/AHD/2025 2016-17 | [A] VIRU TEXTILE MILLS PRIVATE LIMITED
ITA
11 1221/AHD/2025 2017-18 |[A] VIRU TEXTILE MILLS PRIVATE LIMITED
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| INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF A BENCH FOR 04-SEPTEMBER-2025 (THURSDAY)

BEFORE HON'BLE SANJAY GARG, JUDICIAL MEMBER
AND HON'BLE NARENDRA PRASAD SINHA, ACCOUNTANT MEMBER

IN COURT ROOM 2

CISCO WEBEX MEETING NUMBER: 2641 249 7680 PASSWORD: CR02

Assmt.

Assesse me Remarks
Year ssee Na

Srl | Appeal Number

1 |ITA 406/AHD/2025| 2013-14 [[A] GOPAL MATHURDAS PARIKH

2 |ITA 407/AHD/2025| 2014-15 |[A] GOPAL MATHURDAS PARIKH

3 |ITA 408/AHD/2025| 2015-16 |[[A] GOPAL MATHURDAS PARIKH

4 |ITA 670/AHD/2025| 2016-17 |[D] MANILAL BHAMIIBHAI SHAH (E-FILING)

5 |ITA 802/AHD/2025| 2020-21 |[A] BEST OASIS LIMITED

6 |ITA 853/AHD/2025| 2016-17 |[[A] RAMESH BABULAL PATEL

7 (ITA 854/AHD/2025 2017-18 |[[A] RAMESH BABULAL PATEL
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r INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF B BENCH FOR 01-SEPTEMBER-2025 (MONDAY)

BEFORE HON'BLE TR SENTHIL KUMAR, JUDICIAL MEMBER
AND HON'BLE MAKARAND VASANT MAHADEOKAR, ACCOUNTANT MEMBER

IN COURT ROOM 4

CISCO WEBEX MEETING NUMBER: 2642 907 3560 PASSWORD: CR04

Srl | Appeal Number Ai::'rt‘ Assessee Name Remarks
1 LTE5 2018-19 | [A] RAJENDRA RAMESHCHANDRA SHAH
44/ AHD/2024
2 ITSS)A 2019-20 | [A] RAJENDRA RAMESHCHANDRA SHAH
45/ AHD/2024
3 TT(SS)A 2020-21 | [D] RAJENDRA RAMESHCHANDRA SHAH
47/AHD/2024
4 Ay 2018-19 | [D] R S PROCON
1162/AHD/2024
5 | CO37/AHD/2024 | 2018-19 |[A] R S PROCON
TTA
5 | 1645/aHD/2024 | 2014-15 | [A] HEMANT BROTHERS
y ITA 2005-10 | [P] RAJSHRI SHAH LEGAL HEIR OF LATE TARUN VINODRAT
2048/AHD/2024 SHAH

8 |ITA 771/AHD/2025| 2017-18 [A] SOMNATH COLD STORAGE

9 |ITA 789/AHD/2025| 2018-19 [A] MEHAAN ENTERPRISE

10 |ITA 796/AHD/2025| 2014-15 [A] ROTOMAG MOTORS & CONTROLS (P) LTD.

TTA

11 1079/AHD/2025 | 2010-11 | [A] MARUTI BROKERAGE HOUSE PVT. LTD.
ITA

12| 1080/AHD/2025 | 2011-12 | [A] MARUTI BROKERAGE HOUSE PVT. LTD.
ITA

13 1092/AHD/2025 | 2017-18 | [A] TRILOKNATH VATSALYA VATIKA
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INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF B BENCH FOR 02-SEPTEMBER-2025 (TUESDAY)

BEFORE HON'BLE TR SENTHIL KUMAR, JUDICIAL MEMBER
AND HON'BLE MAKARAND VASANT MAHADEOKAR, ACCOUNTANT MEMBER

CISCO WEBEX MEETING NUMBER: 2642 907 3560 PASSWORD: CR04

IN COURT ROOM 4

Assmt.

Appeal Number Yiar Assessee Name Remarks
ITA785/AHD/2023| 2016-17 [A] BAKERI PROJECTS PRIVATE LIMITED
ITA
1310/AHD/2024 2020-21 |[A] CRYSTAL QUINONE PRIVATE LIMITED
ITA
1612/AHD/2024 2018-19 | [A] REVATI INFRASTRUCTURE
ITA
2162 /AHD/2024 NA [A] OPERA SOCIETY JAIN SWETAMBER SANGH
ITA 152/AHD/2025| 2017-18 [A] BIRENBHAI HASMUKHBHAL SHAH
ITA 252/AHD/2025| 2014-15 [A] MONEY ASSURANCE SERVICES
ITA '
1223/AHD/2025 2019-20 |[D] SHREE ASANDAS B MURJANI EDUCATION TRUST
ITA
1224/AHD/2025 2019-20 |[D] SHREE ASANDAS B MURJANI EDUCATION TRUST
A 2020-21 | [A] SHALBY LTD
1227/AHD/2025 '
ITA
1233/AHD/2025 2022-23 | [A] HARDIK MAHESHCHANDRA PATEL

Assistant Registrar
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INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD <-|

CAUSE LIST OF B BENCH FOR 03-SEPTEMBER-2025 (WEDNESDAY)

VoroLr 1L

BEFORE HON'BLE TR SENTHIL KUMAR, JUDICIAL MEMBER
AND HON'BLE MAKARAND VASANT MAHADEOKAR, ACCOUNTANT MEMBER

IN COURT ROOM 4

CISCO WEBEX MEETING NUMBER: 2642 907 3560 PASSWORD: CR04
Assmt.

Srl | Appeal Number Y Assessee Name Remarks
ear
ITA
1 1661/AHD/2024 2018-19 | [A] ALEMBIC PHARMACEUTICALS LIMITED
ITA
2 1662/AHD/2024 2020-21 | [A] ALEMBIC PHARMACEUTICALS LIMITED
ITA
3 1674/ AHD/2024 2018-19 | [D] ALEMBIC PHARMACEUTICALS LIMITED
ITA
4 1675/AHD/2024 2020-21 |[D] ALEMBIC PHARMACEUTICALS LIMITED
IT(SS)A :
5 44/AHD/2025 2019-20 |[D] SHEELKUMAR ASHOKKUMAR SHAH
6 | CO48/AHD/2025 | 2019-20 |[A] SHEELKUMAR ASHOKKUMAR SHAH
IT(SS)A 4 o=
7 53/AHD/2025 2020-21 |[D] SANDEEP NARSINHBHAL PATEL
8 |ITA 290/AHD/2025| 2013-14 |[D] VIKRAMSINH VAGHELA
9 |ITA 945/AHD/2025| 2017-18 |[A] MOHSIN ILIYAS JALIYAWALA
10 ITA NA [A] SHRI JAIN SWETAMBER TERAPANTHI SABHA TRUST UTTAR
1107/AHD/2025 AHMEDABAD
1 ITA 2020-21 [A] KAMUTHI SOLAR POWER LIMITED (MERGED WITH ADANI
1242/AHD/2025 GREEN ENERGY TWENTY -THREE LTD.)
et Bl I EA R
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INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF B BENCH FOR 04-SEPTEMBER-2025 (THURSDAY),

BEFORE HON'BLE TR SENTHIL KUMAR, JUDICIAL MEMBER
AND HON'BLE MAKARAND VASANT MAHADEOKAR, ACCOUNTANT MEMBER

CISCO WEBEX MEETING NUMBER: 2642 907 3560 PASSWORD: CR04

IN COURT ROOM 4

Sr

Appeal Number

Assmt.
Year

Assessee Name

Remarks

ITA
2114/AHD/2024

2014-15

[D] ILESH INFRACAP PRIVATE LIMITED

ITA
2115/AHD/2024

2015-16

[D] ILESH INFRACAP PRIVATE LIMITED

ITA 202/AHD/2025

2016-17

[A] DUDHSAGAR RESEARCH AND DEMENT ASSOCIATION

1TA 203/AHD/2025

2017-18

[A] DUDHSAGAR RESEARCH AND DEMENT ASSOCIATION

ITA 297/AHD/2025

2014-15

[D] VASUDEV TRIPATHI

ITA 349/AHD/2025

2014-15

[A] GUJARAT MINERAL RESEARCH AND DEVELOPMENT SOCIETY

ITA 372/AHD/2025

NA

[A] SHREE STHANAKVAST JAIN SANGH JIVRAIPARK

ITA 841/AHD/2025

2021-22

[A] VIPUL KAMAL PRAKASH SUD

Assistant Registrar
28 pug-20

25|

Palal i
Ll |

g e

vy
£ AR died

4 "i L] H { <':'..’. 1141} .-.U ‘.bll" \)

Wb



INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF C BENCH FOR 01-SEPTEMBER-2025 (MONDAY)

BEFORE HON'BLE ANNAPURNA GUPTA, ACCOUNTANT MEMBER
AND HON'BLE SIDDHARTHA NAUTIYAL, JUDICIAL MEMBER

CISCO WEBEX MEETING NUMBER: 2644 614 9864 PASSWORD: CRO1

IN COURT ROOM 1

Srl | Appeal Number Rssmi; Assessee Name Remarks
Year
1 [ITA998/AHD/2023| 2013-14 | [A] ZEELEN INFRASTRUCTURE PRIVATE LIMITED
TT(SS)A :
2 | Loo/aDi024 | 292021 |[A] VIRENDRA AMRUTBHAT PATEL
TT(SS)A
3| 13s/aniD2024 | 2020-21 |[D] VIRENDRA AMRUTBHAI PATEL
4 |ITA459/AHD/2024| 2017-18 |[A] ANILKUMAR PARSHOTTAMDAS SONI
TTA
5 | y571/aHD/2025 | 201516 | [A] URVASHIBEN SUNILBHAT AMIN
] ITA Not  [[A] SHREE DASHA PORWAD GNYATI SAMAST PANCH GAM
1276/AHD/2025 | Applicable [MAHAMANDAL TRUST
ITA
7 | 1306/aHD/2025 | 201819 | [D] MAHESHWARI SALES CORPORATION
ITA
8 | 1310/AHD/2025 | 201516 |[A] THE GHODIYAL DUDH UTPADAKSAHKARI MANDLI LIMITED
TTA
9 | 1300/aHDj2025 | 201213 |[A] PRUTHVI HIMANSHU SHAH
ITA
10| 1 308/aHD/2025 | 2016-17 | [A] BHAVINA SOMABHAI PATEL
ITA
1) 333/aHDy2025 | 201516 | [A] BRIESHKUMAR NATVARLAL PATEL
ITA
12| 1337/aHD/2025 | 2018-19 | [A] GUIARAT TECHNOLOGICAL UNIVERSITY
13| L 5B 15017-2018 | [D] BHARAT CHHAGANBHAT BHARWAD (E-FILING)
40/AHD/2025
14 ITOSA - 15019-2020 | [D] BHARAT CHHAGANBHAT BHARWAD (E-FILING)
41/AHD/2025
15 | ITA 76/AHD/2025 | 2013-14 | [A] HEENA RAMESHBHAI PATEL
16 | ITA 77/AHD/2025 | 2014-15 | [A] HEENA RAMESHBHAI PATEL
ITA
17| 4 172/aHDy2025 | 2920-21 | [A] SAKAR HEALTHCARE LTD,
ITA
18| 11g1/AHD/2025 | 202122 | [A] SAKAR HEALTHCARE LTD.
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INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF C BENCH FOR 02-SEPTEMBER-2025 (TUESDAY)

BEFORE HON'BLE ANNAPURNA GUPTA, ACCOUNTANT MEMBER
AND HON'BLE SIDDHARTHA NAUTIYAL, JUDICIAL MEMBER

IN COURT ROOM 1

CISCO WEBEX MEETING NUMBER: 2644 614 9864 PASSWORD: CRO1

Assmt,

Srl | Appeal Number Vear Assessee Name Remarks

1 H(35)A 2009-10 | [A] LATE VIKAS A SHAH (BY HIS WIFE L/H CHHAYA VIKAS SHAH)
14/AHD/2021

3 ALSSA 2010-11 | [A] LATE VIKAS A SHAH(BY HIS WIFE L/H CHHAYA VIAS SHAH)
15/AHD/2021

3 TLSSA 2011-12 | [A] LATE VIKAS A SHAH (BY HIS WIFE L/H CHHAYA VIKAS SHAH)
16/AHD/2021

4 58 2012-13 | [A] LATE VIKAS A SHAH (BY HIS WIFE L/H CHHAYA VIKAS SHAH)
17/AHD/2021

. IT(SS)A 2005-10 | D] LATE VIKAS A SHAH (BY HIS WIFE L/H SMT.CHHAYA VIKAS
18/AHD/2021 SHAH)

. IT(SS)A 2011-12 | D] LATE VIKAS A SHAH (BY HIS WIFE L/H CHHAYA VIKAS
19/AHD/2021 SHAH)

. IT(SS)A 2012-13 | [D] LATE VIKAS A SHAH (BY HIS WIFE L/H CHHAYA VIKAS
20/AHD/2021 SHAH)

8 | ITA14/AHD/2021 | 2013-14 |[A] LATE VIKAS A SHAH (BY HIS WIFE L/H CHHAYA VIKAS SHAH)

[D] LATE VIKAS A SHAH (BY HIS WIFE L/H CHHAYA VIKAS

9 | ITA 19/AHD/2021 | 2013-14 SHAH)

10 |ITA 826/AHD/2025| 2017-18 [A] DEVABHAI MEPABHAI MER

11 |TTA 987/AHD/2025| 2020-21 |[A] GSP CROP SCIENCE LIMITED

ITA

12| 1117/aHD/2025 | 2018-19 | [D] SHRI GOVINDAM AGRO FOODS PRIVATE LIMITED (E-FILING)
ITA

13| 1330/aHD/2025 | 2017-18 |[D] SIDDHANT COMMERCIALS PRIVATE LIMITED
ITA

191 1349/AHD/2025 | 2017-18 |[A] NA ROTO MACHINE & MOULDS INDIA

N
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INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF C BENCH FOR 03-

BEFORE HON'BLE ANNAPURNA GUPTA, ACCOUNTANT MEMBER
AND HON'BLE TR SENTHIL KUMAR, JUDICIAL MEMBER

CISCO WEBEX MEETING NUMBER: 2644 614 9864 PASSWORD: CRO1

IN COURT ROOM 1

SEPTEMBER-2025 (WEDNESDAY)

Srl | Appeal Number Aizr;rt. Assessee Name Remarks
1 |ITA 622/AHD/2025| 2021-22 |[A] DLH DEVELOPERS

2 |ITA686/AHD/2025| 2017 | [D] NEESARGA TRACTORS (E-FILING)

3 [ITA851/AHD/2025| 2017-18 |[A] UNIVERSAL MARKETING

4 |ITA 886/AHD/2025| 2015-16 |[A] BHIKHABHAI H PATEL

5 | sziag ;EB /2025 | 2014-15 | [A] SHRI BHUMIKA STRIPS PRIVATE LIMITED
3 g L 12025 | 2015-16 | [A] SHRI BHUMIKA STRIPS PRIVATE LIMITED
-3 /;;g 12025 | 2016-17 | [A] SHRI BHUMIKA STRIPS PRIVATE LIMITED
Bt ;Lgfzozs NA | [A] MOMIN SAMAJ FEDERATION

9| o ;L’E 12025 | NA [ [A] MOMIN SAMAJ FEDERATION

10 |ITA 468/AHD/2025| 2018-19 | [A] RANJIT DHARAMSINHBHAI DESAT

) e /LL(gfz)gzs 2012-13 | [A] MEENA CHIRAG AMIN
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INCOM

E TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF C BENCH FOR 04-SEPTEMBER-2025 (THURSDAY)

BEFORE HON'BLE ANNAPURNA GUPTA, ACCOUNTANT MEMBER

AND HON'BLE TR SENTHIL KUMAR, JUDICIAL MEMBER

CISCO WEBEX MEETING NUMBER: 2644 614 9864 PASSWORD: CRO1

IN COURT ROOM 1

Sr

—

Appeal Number

Assmt.
Year

Assessee Name

Remarks

ITA 654/AHD/2024

2017-18

[A] BHAMIRABEN PRASHANTKUMAR PATEL

ITA 60/AHD/2025

2023-24

[A] VINUBHAI BECHARBHAI PATEL

ITA 221/AHD/2025

NA

[A] SHREE HANUMANT PAKSHIGHAR CHARITABLE TRUST-
UJALVAV

ITA 317/AHD/2025

2014-15

[A] PALM VIEW DEVELOPERS

ITA 443/AHD/2025

2011-12

[A] KRISHNA ASSOCIATES

ITA 475/AHD/2025

2012-13

[D] HEMANTKUMAR FALJIBHAI CHAUDHARY

ITA 537/AHD/2025

2015-16

[A] SHREE BHUNAKARAM TRADINVEST PRIVATE LIMITED

ITA 538/AHD/2025

2015-16

[A] SHREE BHUNAKARAM TRADINVEST PRIVATE LIMITED

ITA 539/AHD/2025

2016-17

[A] SHREE BHUNAKARAM TRADINVEST PRIVATE LIMITED

10

ITA 631/AHD/2025

2013-14

[A] ANILKUMAR VISHRAM SINGH

11

ITA 719/AHD/2025

2017-18

[A] DINESHKUMAR SHANTILAL PATEL

12

ITA 815/AHD/2025

NA

[A] NIRAVADYA FOUNDATION

13

ITA 900/AHD/2025

2016-17

[D] BAGHBAN PACKAGING PRIVATE LIMITED (NOW KNOWN AS
BHAGBAN PACKAGING LLP) (E-FILING)

14

ITA S02/AHD/2025

2018-19

[D] BAGHBAN PACKAGING LLP (E-FILING)

15

ITA S03/AHD/2025

2020-21

[D] BAGHBAN PACKAGING LLP (E-FILING)

16

ITA 953/AHD/2025

2015-16

[D] SHREE BHUVNAKARAM TRADINVEST PVT. LTD. (E-FILING)

__Assistant'Registran
T C28 Aug-2025]
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INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF D BENCH FOR 01-SEPTEMBER-2025 (MONDAY)

BEFORE HON'BLE DR. BRR KUMAR, VICE PRESIDENT

AND HON'BLE SUCHITRA RAGHUNATH KAMBLE, JUDICIAL MEMBER

IN COURT ROOM 3

CISCO WEBEX MEETING NUMBER: 2642 944 0502 PASSWORD: CR03

Assmt.

Srl | Appeal Number Yaar Assessee Name Remarks
1 | ITA 449/AHD/2023 | 2013-14 |[A] ONTIME TRADING PVT, LIMITED

2 | TTA 450/AHD/2023 | 2014-15 |[A] ONTIME TRADING PVT. LIMITED

3 [TTA 453/AHD/2024 | 2013-14 |[A] ONTIME TRADING PVT, LIMITED

4 | ITA 454/AHD/2024 | 2014-15 |[A] ONTIME TRADING PVT. LIMITED

5 | ITA 618/AHD/2023 | 2011-12 |[A] BINDU DHARMESH BHATT

6 |ITA 977/AHD/2024 | 2012-13 |[A] BHAVANI CERAMICS PVT LTD

7 [ITA 1371/AHD/2024| 2013-14 |[A] JASWANT N. SONI

8 |ITA 1372/AHD/2024| 2013-14 |[A] JASWANT N. SONI

9 |ITA 1666/AHD/2024| 2020-21 |[A] SISECAM FLAT GLASS INDIA PRIVATE LIMITED
10 |ITA 1926/AHD/2024| 2018-19 |[A] HITENDRAKUMAR CHIMANLAL PATEL

11 |ITA 1927/AHD/2024| 2018-19 |[A] MEETABEN HITENDRAKUMAR PATEL

12 |TTA 1842/AHD/2024| 2016-17 |[D] INTAS PHARMACEUTICALS LIMITED

13 | ITA 616/AHD/2025 | 2017-18 |[A] INTAS PHARMACEUTICALS LTD.

14 | ITA 960/AHD/2025 | 2017-18 |[D] INTAS PHARMACEUTICALS LIMITED

15 | ITA 617/AHD/2025 | 2018-19 |[A] INTAS PHARMACEUTICALS LTD.

16 | ITA 961/AHD/2025 | 2018-19 |[D] INTAS PHARMACEUTICALS LIMITED

17 | ITA 962/AHD/2025 | 2021-22 |[D] INTAS PHARMACEUTICALS LIMITED

18 | ITA 34/AHD/2025 NA [A] SHRI RAJESH RAVINDRAN CHARITY TRUST

19 | ITA 101/AHD/2025 | 2023-24 |[A] NIRMA CREDIT & CAPITAL PVT, LTD.

20 | ITA 399/AHD/2025 | 2015-16 [A] RAIVI SHAH

21 | ITA 440/AHD/2025 | 2017-18 |[D] ASHOK RAMULBHAYA MALHOTRA

22 | ITA 465/AHD/2025 NA [A] SHRI CHANDRAPRABHU SWAMI JAIN DEHRASAR
23 | ITA570/AHD/2025 | 2017-18 |[A] GEET REALITY

24 | ITA 626/AHD/2025 | 2020-21 [A] ZYDUS LIFESCIENCES LTD,

25 | ITA627/AHD/2025 | 2021-22 |[A] ZYDUS LIFESCIENCES LTD.
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[ INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD
- AAAFFELLATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF D BENCH FOR 02-SEPTEMBER-2025 (TUESDAY)

BEFORE HON'BLE DR. BRR KUMAR, VICE PRESIDENT
AND HON'BLE SUCHITRA RAGHUNATH KAMBLE, JUDICIAL MEMBER

IN COURT ROOM 3

CISCO WEBEX MEETING NUMBER: 2642 944 0502 PASSWORD: CR03

Srl | Appeal Number A‘?zranrt. Assessee Name Remarks
1 |ITA 121/AHD/2018| 2013-14 [A] M/S. TBEA SHENYANG TRASFORMER GROUP COMPANY
[ LIMITED
2 |ITA 293/AHD/2021| 2018-19 [D] SURYM INFRASTRUCTURE
F [A] JOSHI TECHNOLOGIES INTERNATIONAL INC INDIA
3 | ITA 80/AHD/2022 [ 2017 18 PROJECTS
. [A] JOSHI TECHNOLOGIES INTERNATIONAL INC INDIA
4 | ITA 81/AHD/2022 | 2018-19 PROJECTS
: [A] JOSHI TECHNOLOGIES INTERNATIONAL INC INDIA
> |[ITA 244/AHD/2022| 2019-20 PROJECTS
6 |ITA 883/AHD/2024|2017-2018 [A] BHAUMIK RAVINDRA PATEL
7 ITA 2020-21 [A] M/S. ALTERA DIGITAL HEALTH (INDIA) LLP (FORMERLY
1341/AHD/2024 KNOWN AS ALLSCRIPTS (INDIA) LLP)
ITA
8 1402/AHD/2024 2017-18 |[D] DAMODARDAS JEWELLERS
ITA
9 1405/AHD/2024 2017-18 ([A] DAMODARDAS JEWELLERS
ITA
10 1566/AHD/2024 2017-18 | [A] KARANSINH PATEL
ITA
11 1754/AHD/2024 2020-21 | [A] KUNJAL SHANI PATEL
ITA
12 1755/AHD/2024 2022-23 | [A] KUNJAL SHANI PATEL
ITA
13 1756/AHD/2024 2019-20 [[D] KUNJAL SHANI PATEL
ITA
14 1757/AHD/2024 2020-21 | [D] KUNJAL SHANI PATEL
ITA
15 1758/AHD/2024 2022-23 | [D] KUNJAL SHANI PATEL
ITA
16 2118/AHD/2024 2018-19 | [A] OLIVE INTERNATIONAL EDUCATION FOUNDATION
17 |ITA 882/AHD/2025| 2017-18 [A] NIDRA HOSPITALITY GUJARAT PRIVATE LIMITED
18 (ITA 947/AHD/2025 2018-19 |[A] SARANADHAR UMASHANKAR GUPTA

ASSISTANT R
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INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF D BENCH FOR 03-SEPTEMBER-2025 (WEDNESDAY)

AND HON'BLE SUCHITRA RAGHUNATH KAMBLE, JUDICIAL MEMBER

CISCO WEBEX MEETING NUMBER: 2642 944 0502 PASSWORD: CR03

BEFORE HON'BLE DR. BRR KUMAR, VICE PRESIDENT

IN COURT ROOM 3

Srl

Appeal Number

Assmt.
Year

Assessee Name

Remarks

ITA 538/AHD/2024

2018-19

[A] GUJARAT STATE COOPERATIVE COTTON FEDERATION LIMITED

ITA 419/AHD/2025

NA

[A] DADAJI FARMING AND SELF EMPLOYMENT CHERITABLE TRUST

ITA 420/AHD/2025

NA

[A] DADAJI FARMING AND SELF EMPLOYMENT CHERITABLE TRUST

ITA 609/AHD/2025

2017-18

[A] THE RAMPUR PEOPLES CO.OP. CREDIT SOCIETY LTD.

ITA 720/AHD/2025

2018-19

[A] JALPA UTTAPAL PATEL

ITA 765/AHD/2025

2012-13

[A] SUN PHARMA ADVANCED RESEARCH COMPANY LIMITED

ITA 766/AHD/2025

2013-14

[A] SUN PHARMA ADVANCED RESEARCH COMPANY LIMITED

ITA 767/AHD/2025

2014-15

[A] SUN PHARMA ADVANCED RESEARCH COMPANY LIMITED

ITA 768/AHD/2025

2015-16

[A] SUN PHARMA ADVANCED RESEARCH COMPANY LIMITED

10

ITA 931/AHD/2025

2014-15

[D] SUN PHARMA ADVANCED RESEARCH COMPANY LIMITED

11

ITA 932/AHD/2025

2015-16

[D] SUN PHARMA ADVANCED RESEARCH COMPANY LIMITED

12

ITA 833/AHD/2025

2013-14

[D] SUN PHARMA ADVANCED RESEARCH COMPANY LIMITED

13

ITA 831/AHD/2025

2015-16

[A] SUN PHARMACEUTICAL INDUSTRIES LIMITED

14

ITA 832/AHD/2025

2016-17

[A] SUN PHARMACEUTICAL INDUSTRIES LIMITED

15

ITA 909/AHD/2025

2013-14

[A] SUN PHARMACEUTICAL INDUSTRIES LIMITED )ERSTWHILE
RANBAXY LABORATORIES LTD.)

16

ITA 910/AHD/2025

2014-15

[A] SUN PHARMACEUTICAL INDUSTRIES LIMITED )ERSTWHILE
RANBAXY LABORATORIES LTD.)

17

ITA 934/AHD/2025

2013-14

[D] SUN PHARMACEUTICAL INDUSTRIES LIMITED

18

ITA 935/AHD/2025

2014-15

[D] SUN PHARMACEUTICAL INDUSTRIES LIMITED

19

ITA 936/AHD/2025

2015-16

[D] SUN PHARMACEUTICAL INDUSTRIES LIMITED

20

ITA 957/AHD/2025

2016-17

[D] SUN PHARMACEUTICAL INDUSTRIES LIMITED

21

ITA
1065/AHD/2024

2017-18

[A] SUN PHARMACEUTICAL INDUSTRIES LTD.

22

ITA
1066/AHD/2024

2018-19

[A] SUN PHARMACEUTICAL INDUSTRIES LTD.

23

ITA
1067/AHD/2024

2018-19

[A] SUN PHARMA LABORATORIES LTD.

[EH4TETE 284 Aug-2025
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INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF D BENCH FOR 04-SEPTEMBER-2025 (THURSDAY)

AND HON'BLE SUCHITRA RAGHUNATH KAMBLE, JUDICIAL MEMBER

CISCO WEBEX MEETING NUMBER: 2642 944 0502 PASSWORD: CR03

BEFORE HON'BLE DR. BRR KUMAR, VICE PRESIDENT

IN COURT ROOM 3

Assmt.

Srl | Appeal Number Assessee Name Remarks
Year

1 (ITA 846/AHD/2023| 2017-18 |[A] CHAMUNDA ELECTRICAL PRIVATE LIMITED

2 |TTA 982/AHD/2024| 2015-16 |[D] MAHIP INDUSTRIES LIMITED
ITA

3 1784/AHD/2024 2018-19 | [A] GHANSHYAMBHAI JASUBHAL PATEL
ITA

4 1813/AHD/2024 2021-2022 | [A] M S EMPRESA LLP
ITA

5 1844/AHD/2024 2021-22 |[D] M S EMPRESA LLP
ITA

6 1980/AHD/2024 2011-12 | [A] NIRBHAY CONSULTANTS PRIVATE LIMITED

- ITA 2021-22 [A] YIZUMI ADVANCED PROCESSING TECHNOLOGY PRIVATE

2036/AHD/2024 LIMITED

8 |ITA 79/AHD/2025 | 2014-15 |[A] SANJAY JAYANTILAL SHAH

S |ITA 143/AHD/2025 NA [A] SHREE SHYAM AARADHAN SEWA TRUST

10 [ITA 209/AHD/2025| 2016-17 |[D] POWER PALAZZO PRIVATE LIMITED

11 |ITA 424/AHD/2025| 2016-17 |[A] SUREEL ENTERPRISE PRIVATE LIMITED

12 |ITA 461/AHD/2025| 2018-19 |[A] SUREEL ENTERPRISE PRIVATE LIMITED

13 |ITA 436/AHD/2025| 2021-22 |[D] ALEMBIC PHARMACEUTICALS LIMITED
ITA

14 1273/AHD/2025 2014-15 |[A] ADITI THAPAR
ITA

15 1288/AHD/2025 NA [A] SHREE DEVUBA GAOU SEVA TRUST
ITA

16 1334/AHD/2025 2019-20 |[D] REGISTRAR GUIRAT UNIVERSITY
ITA

17 1340/AHD/2025 NA [A] MATUSHREE PARSANBA CHARITABLE TRUST
ITA

18 1365/AHD/2025 2012-13 | [A] GUJARAT INFORMATICS LIMITED

RAR
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INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF SMC BENCH FOR 01-SEPTEMBER-2025 (MONDAY)

BEFORE HON'BLE SANJAY GARG, JUDICIAL MEMBER
AND HON'BLE MAKARAND VASANT MAHADEOKAR, ACCOUNTANT MEMBER

IN COURT ROOM 2

CISCO WEBEX MEETING NUMBER: 2641 249 7680 PASSWORD: CR02

Assmt.
Year

Sr

Appeal Number Assessee Name Remarks

1 [ITA768/AHD/2023| 2017-18 |[A] MAYANK NAGINBHAI PATEL

2 |ITAS519/AHD/2025| 2017-18 |[A] KUMARPAL CHANDANMAL SHAH

3 |ITA529/AHD/2025| 2017-18 |[A] MUKESHKUMAR CHANDULAL DALWADI

ITA
4 | 1102/AHD/2025 | 2011-12 | [A] JAYSHRIBEN BIPINCHANDRA MODI 4

j_g £ J.Strar
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INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF SMC BENCH FOR 02-SEPTEMBER-2025 (TUESDAY)

BEFORE HON'BLE SANJAY GARG, JUDICIAL MEMBER
AND HON'BLE NARENDRA PRASAD SINHA, ACCOUNTANT MEMBER

IN COURT ROOM 2

CISCO WEBEX MEETING NUMBER: 2641 249 7680 PASSWORD: CR02

Srl | Appeal Number iy Assessee Name Remarks
Year
1 1 2018-19 | [A] RAKESH JAYANTIBHAI PATEL

1301/AHD/2025
2 |ITA 195/AHD/2025| 2017-18 | [A] ANKUR FINE PRODUCTS

3 |ITA 242/AHD/2025| 2014-15 |[A] KAUSHIKD BHAGAT (PATEL)

4 |ITA 593/AHD/2025| 2022-23 |[A] LAXMANII JAVANII DODIYA

5 |ITA 760/AHD/2025| 2020-21 |[A] VATVA INDUSTRIES ASSOCIATION CHARITABLE TRUST

Assistant Registrar
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INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF SMC BENCH FOR 03-SEPTEMBER-2025 (WEDNESDAY)

BEFORE HON'BLE SANJAY GARG, JUDICIAL MEMBER
AND HON'BLE NARENDRA PRASAD SINHA, ACCOUNTANT MEMBER

IN COURT ROOM 2

CISCO WEBEX MEETING NUMBER: 2641 249 7680 PASSWORD: CRO2

Assmt.
Year

Assessee Name Remarks

Srl | Appeal Number

1 |ITA 532/AHD/2025| 2012-13 |[A] JASMINKUMAR PARESHBHAIL SHAH

ITA
1027/AHD/2025 2016-17 | [A] PRATHNA CHARITABLE TRUST

ITA
1028/AHD/2025

2018-19 | [A] PRATHNA CHARITABLE TRUST




INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF SMC BENCH FOR 04-SEPTEMBER-2025 (THURSDAY)

BEFORE HON'BLE SANJAY GARG, JUDICIAL MEMBER
AND HON'BLE NARENDRA PRASAD SINHA, ACCOUNTANT MEMBER

IN COURT ROOM 2

CISCO WEBEX MEETING NUMBER: 2641 249 7680 PASSWORD: CR02

Assmt.

Assessee Name Remarks
Year

Sr

Appeal Number

1 |ITA 531/AHD/2025| 2017-18 |[A] NAMAN HEMANTBHAI SHAH

2 |ITA 755/AHD/2025[2017-2018 | [A] MALINI JIGNESH DOSHI

3 |ITA 818/AHD/2025| 2015-16 |[[D] MANJULAKUMARI MAHENDRABHAI MEHTA

4 [ITA 997/AHD/2025| 2012-13 |[A] DINESHBHAI MANIBHAI PATEL

ITA

5 1348/AHD/2025 2016-17 | [A] SURESHKUMAR PRABHULAL THAKKAR
ITA

6 1357/AHD/2025 2020-21 | [A] NARAYANBHAL SHIVABHAI PATEL

—afedrs
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INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF PART HEARD MATTERS
FOR 01-SEPTEMBER-2025 (MONDAY)

BEFORE SHRI SANJAY GARG, JUDICIAL MEMBER
AND SMT. ANNAPURNA GUPTA, ACCOUNTANT MEMBER

PART HEARD MATTERS ]

Srl Appeal Number Assmt. Year |Assessee Bench Remarg
1 | ITA|1233| AHD | 2024 2020-21  |[D] MUKESH MOHANLAL VAGHELA B
2 |ITA|1234| AHD | 2024 2021-22  |[D] MUKESH MOHANLAL VAGHELA B
3 | 1TA| 1244 | AHD | 2024 | 2013-2014 [A] MUKESH MOHANLAL VAGHELA B
4 | 1TA|1245| AHD | 2024 | 2014-2015 |[A] MUKESH MOHANLAL VAGHELA B
5 | ITA | 1246 | AHD | 2024 | 2015-2016 |[A] MUKESH MOHANLAL VAGHELA B
6 11TA | 1247 | AHD | 2024 | 2016-2017 |[A] MUKESH MOHANLAL VAGHELA B
| 7 |1TA 1248| AHD | 2024 | 2017-2018 |[A] MUKESH MOHANLAL VAGHELA B
g |1Tal1249| AHD | 2024 | 2018-2019 |[A] MUKESH MOHANLAL VAGHELA B
9 | ITA|1250| AHD | 2024 | 2019-2020 [A] MUKESH MOHANLAL VAGHELA B
10 | TTA [ 1251 | AHD | 2024 | 2020-2021 |[A] MUKESH MOHANLAL VAGHELA B
11 | 1Tal 1313 | AHD | 2024 2021-22 E?%#EBNAJYOT STEEL AND PIPES PRIVATE B

12 | TA | 1414 | AHD | 2024 | 2021-2022 [L?AMRTAET[;WYOT STEEL AND PIPES PRIVATE B |

CAUSE LIST OF PART HEARD MATTERS
FOR 02-SEPTEMBER-2025 (TUESDAY

BEFORE SMT. ANNAPURNA GUPTA, ACCOUNTANT MEMBER
AND SHRI SIDDHARTHA NAUTIYAL, JUDICIAL MEMBER

PART HEARD MATTERS
srl Appeal Number Assmt. Year |Assessee Bench Remarl.q
1 |ITA| 240 |AHD| 2022 2008-10 [A] SIMATAIVAR YUSUFKHAN KHAN B
2 |1TA| 241 |AHD| 2022 2010-11 [A] SIMATAIVAR YUSUFKHAN KHAN B
3 |I1TA| 242 |AHD| 2022 2013-14 [A] SIMATAIVAR YUSUFKHAN KHAN B
4 |ITA| 243 |AHD| 2022 2014-15 [A] SIMATAIVAR YUSUFKHAN KHAN B
TEED EE1 B




INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

BEFORE SHRI SANJAY G

CAUSE LIST OF CLARIFICATION MATTERS
FOR 03-SEPTEMBER-2025 (WEDNESDAY)

ARG, JUDICIAL MEMBER

AND SHRI NARENDRA PRASAD SINHA, ACCOUNTANT MEMBER

CLARIFICATION MATTERS

Srl Appeal Number |Assmt. Year |Assessee Bench |Remarks
1 | 1TA|391|AHD| 2025 NA [A] INDRAM FOUNDATION B
2 | ITA|392|AHD| 2025 NA [A] INDRAM FOUNDATION B
3 | ITA|623|AHD| 2023 2015-16  |[A] KISHORI PANKAJ AGARWAL C
4 | ITA|279|AHD| 2022 2017-18  |[A] TALHA AGENCY &
CAUSE LIST OF PART HEARD MATTERS
FOR 03-SEPTEMBER-2025 (WEDNESDAY)
BEFORE SHRI SANJAY GARG, JUDICIAL MEMBER
AND SHRI MAKARAND VASANT MAHADEOKAR, ACCOUNTANT
MEMBER
| PART HEARD MATTERS
Srl Appeal Number Assmt. Year |Assessee Bench RemarE
1 | IM(SHA | 5 | AHD | 2025 2016-17  |[D] KETAN BIPIN GALA B
2 | IT(5S)A | 6 | AHD | 2025 2018-19  |[D] KETAN BIPIN GALA B
3 | IT(SS)A | 7 | AHD | 2025 2019-20 |[D] KETAN BIPIN GALA B
4 | IT(SS)A | 8 | AHD | 2025 2020-21  |[D] KETAN BIPIN GALA B
5 | IT(SS)A | 9 | AHD | 2025 2014-15  |[D] KALPESH HARAKHCHAND GALA B i)
6 | IT(SS)A | 10 | AHD | 2025 2019-20  |[D] KALPESH HARAKHCHAND GALA B
7 ITA |790| AHD | 2025 2021-22  |[A] KESAR BUILDCON PRIVATE LIMITED &

4=
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INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

FOR 03-SEPTEMBER-2025 (WEDNESDAY)

BEFORE SHRI SANJAY GARG, JUDICIAL MEMBER
AND SHRI NARENDRA PRASAD SINHA, ACCOUNTANT MEMBER

CLARIFICATION MATTERS

Appeal Number gngt' Assessee Bench |Remarks

Sr

1 |1TA| 73 |aHD|[2025| NA [[A] DHARAMDAS CHARITABLE TRUST NAVSARI B

INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

FOR 03-SEPTEMBER-2025 (WEDNESDAY)

BEFORE SHRI SANJAY GARG, JUDICIAL MEMBER
AND SHRI NARENDRA PRASAD SINHA, ACCOUNTANT MEMBER

S e —

CLARIFICATION MATTERS

Appeal Number $:§Tt' Assessee Bench [Remarks

Sr

1 |1ma| 73 |aHD[2025] NA |[A] DHARAMDAS CHARITABLE TRUST NAVSARI B

INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

FOR 03-SEPTEMBER-2025 (WEDNESDAY)

BEFORE SHRI SANJAY GARG, JUDICIAL MEMBER
AND SHRI NARENDRA PRASAD SINHA, ACCOUNTANT MEMBER

CLARIFICATION MATTERS

|
Appeal Number $Z§Tt' Assessee Bench |Remarks|

Sr

1 |1ma] 73 |aHD[2025] NA [[A] DHARAMDAS CHARITABLE TRUST NAVSARI B
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CAUSE LIST OF PART HEARD MATTERS
FOR 03-SEPTEMBER-2025 (WEDNESDAY)

BEFORE MS. SUCHITRA RAGHUNATH KAMBLE, JUDICIAL MEMBER
AND SHRI NARENDRA PRASAD SINHA, ACCOUNTANT MEMBER

PART HEARD MATTERS

Srl Appeal Number Assmt. Year |Assessee Bench [Remarks
1 |ITA l 128‘ AHD \ 2024 2014-15 [A] ROHIT PRAKASHCHANDRA SHAH B

LLATE TRIBUSAL

e PE
é, HERSETG /AAMEDABAD

CAUSE LIST OF PART HEARD MATTERS
FOR 03-SEPTEMBER-2025 (WEDNESDAY)

BEFORE SHRI TR SENTHIL KUMAR, JUDICIAL MEMBER
AND SHRI NARENDRA PRASAD SINHA, ACCOUNTANT MEMBER

CLARIFICATION MATTERS

Srl Appeal Number ¢Z§Tt' Assessee Bench [Remarks
ITA | 236 |AHD| 2025 NA [A] KEVAL GHYAN SEVA NIKETAN TRUST
ITA | 258 |AHD| 2025 NA [A] SHOW HUMANITY TRUST
ITA [ 259 |AHD| 2025 NA [A] SHOW HUMANITY TRUST




INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF PART HEARD MATTERS,

FOR D3-SEPTEMBER-2025 ( WEDNESDAYI

PART HEARD MATTERS

Srl Appeal Number Assmt. Year Assessee
IT(SS)A| 30 |AHD 2024  2018-19 [A] RIDDHI SIDDHI INFRASPACE LLp
IT(SS)A| 54 (AHD 2024)  2018-19 [D] RIDDHI SIDDHI INFRASPACE LLp
IT(SS)A| 31 [AHD 2024|  2019-20 [A].RIDDHI SIDDHI INFRASPACE LLP
IT(SS)A| 55 |AHD 2024/ 2019-20 [D] RIDDHI SIDDH] INFRASPACE LLP
ITA |1121|AHD 2024]  2020-21 [D] RIDDHI SIDDH] INFRASPACE LLp

IT(SS)A| 33 |AHD 2024|  2017-18 [A] SIDDHARTHA G, CHOWDHARY
TT(SS)A| 38 |aHD 2024  2017-18 [D] SIDDHARTH G CHAWDHARY
IT(SS)A| 39 |AHD 2024/  2018-19 [D] SIDDHARTH G CHAWDHARY

1

2

3

4

5

6 |IT(SS)A| 32 [AHD 2024)  2016-17 [A] SIDDHARTHA G, CHOWDHARY
7

8

9

0

1 CO | 24 |AHD|2024 2018-19  ([A] SIDDHARTH G CHAWDHARY

11| ITA ]1015/AHD 2024/ 2019-20 [A] SIDDHARTHA G, CHOWDHARY

12| TTA |1125/AHD 2024]  2019-20 [D] SIDDHARTH G CHAWDHARY

13| Co | 25 [aHD 2024|  2019-20 [A] SIDDHARTH G CHAWDHARY

14 |IT(SS)A| 58 |AHD 2024]  2017-18 [A] RIDDHI SIDDH] GLUCO BIOLS LTD,

15 |IT(SS)A| 59 AHD|2024]  2017-18 [D] RIDDHI SIDDHI GLUCO BIOLS LIMITED

16 |IT(SS)A| 43 |aHD 2024)  2018-19 [D] RIDDHI SIDDHI GLUCO BIOLS LIMITED
17| CO | 30 [AHD 2024|  2018-19 [A] RIDDHT SIDDHT GLUCO BIOLS LIMITED
18 | ITA |1123/AHD 2024  2019-20 [D] RIDDHI SIDDHI GLUCO BIOLS LIMITED
19 | ITA [1013[AHD 2024]  2020-21 [A] RIDDHTI SIDDHT GLUCO BIOLS LTD,

20 |IT(SS)A| 40 [AHD 2024 2018-19 [D] RAJUL VILLA NIRMAN ESTATES LLp

21| Co | 26 [aHD 2024 2018-19 [A] RAJUL VILLA NIRMAN ESTATES LLp

22 | ITA |1124|aHD 2024|  2019-20 (D] RAJUL VILLA NIRMAN ESTATES LLp

23| CO | 27 |aHD 2024|  2019-20 [A] RAJUL VILLA NIRMAN ESTATES LLp

24 |IT(SS)A| 42 |aHD 2024 2018-19 [D] SAFARI INFRASTRUCTURE LLp (E-FILING)
25| CO | 28 |AHD 2024]  2018-19 [A] SAFART INFRASTRUCTURE LLp

26 | ITA [1122|aHD 2024|  2019-20 [D] SAFARI INFRASTRUCTURE LLp (E-FILING)
2 6 (3% AHD|2024 2019-20 [A] SAFARI INFRASTRUCTURE LLP

28| ITA [1120(AHD 2024|  2019-20 [D] GLC INFRASPACE LLp

29| CO |29 |aHD 2024]  2019-2p [A] GLC INFRASPACE [ | p

30 |TT(SS)A| 34 AHD[2024]  2013-14 [A] SAFARI BIOTECH PVT. LTD.

31 IT(SS)A| 35 AHD|2024 2014-15 [A] SAFARI BIOTECH PVT. LTD,

32 IT(SS)A| 36 AHD|2024 2015-16 [A] SAFARI BIOTECH PVT. LTD,

E-Filing

E-Filing




INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF PART HEARD MATTERS,

FOR 04-SEPTEMBER-2025 (THURSDAY)

BEFORE SHRI SANJAY GARG, JUDICIAL MEMBER

AND SMT. ANNAPURNA GUPTA, ACCOUNTANT MEMBER

PART HEARD MATTERS

Srl

Appeal Number

Assmt. Year|Assessee

Bench

Remarks

ITA

434 |AHD|2025

2019-20

[A] KAUSHAL GANPATBHAI PATEL

INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF PART HEARD MATTERS,
FOR 04-SEPTEMBER-2025 (THURSDAY)

LLATE

- i
/AHMEDABAD

BEFORE SMT. ANNAPURNA GUPTA, ACCOUNTANT MEMBER
AND SHRI TR SENTHIL KUMAR, JUDICIAL MEMBER

PART HEARD MATTERS

Srl

Appeal Number

Assmt. Year|Assessee

Remarks

ITA| 670 [AHD[2024

2016-17

[A] RAMANBHAI JETHABHAI JADAV




